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C P No 51/241-242 244/NCLT/AHM/2018*,VV :

i _'Cora‘m MADAN BHAI.CHANDRA GOSAVI MEMBER (1UDICIAL)

VlRENDRA KUMAR GUPTA MEMBER (TECHNICAL)

~ ATTENDANCE-CUM-ORDER SHEET OF THE HEARING seromz THE AHMEDABAD BENCH OFTHE
;- NATIONAL COMPANY LAW TRIBUNAL ON 30. 0.03.2021 e |

: Knshak Bharatl Cooperatlve Ltd

o -.Name of the Company o
G Guajrat State Enérgy Generatlon Ltd & Others

o section: G 241242&244ofthe CompamesAct 2013 S

ORDER

i "Learned PCS Mr Mano_1 Hurkat appeared for Respondent no 1 Learned Counsel
: ‘}Mr Chlntan Dave appeared for Gujarat State Energy o ;

4 : Learned Counsel for Gujarat State seeks our permlssron to set as1de the ex-parte
- order so that he can file reply. We direct him to ﬁle formal apphcatron to that
o effect so that necessary order can be passed -

" --Matter to appear for further cons1derat10n on 02 06 2021
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L Dated thxs the 30t' g y ofMarch 2021 s B e

T '.‘Prakash ; L .‘



